
(3)' A copy of the Delhi Panchayat 
Raj (Amenament) llules, lff76 (Hindi 
and Kngltsh vfetaibns) publislied in

' Notiflcation No. Misc. 7i;64)/P/75/ 
16405-634 in Delhi Gazette dated ttie 
30th NovMnbef. 1976, uhder sUb-sec­
tion (3) of section 102 of Delhi Pan­
chayat Raj Act, 1954. tPlaeed in Li­
brary. See No. LT-815/77J.

CERTIFIED ACCOUNTS OF THE INDIAN 
S c h o o l  o f  M i n e s , D h a n b a d  f o r

1972-73, 1973-74 an d  1974-75.

THE MINISTER OF EDUCATION, 
SOCIAL WELFARE AND CULTURE 
(DR. PRATAP CHANDRA CHUN- 
DER); I beg to lay on the Table:—

(1) (i) A copy of the Certified 
Accounts (Hindi and English ver­
sions> of the Indian School of Ivtineis, 
Dhanbad, for the year 1972-73 along 
with the Audit Report thereon.

(ii) A copy of the Certified Ac­
counts (Hindi and English versions) 
of the Indian School of Mines, Dhan­
bad, for the year 1973-74 along with 
the Audit Report thereon,

(iii) A copy of the Oertifled Ac­
counts (Hindi and English versions) 
of the Indian School of Mines, Dhan­
bad, for the year 1974-75 along with 
the Audit R’eport thereon.

(2) A statement (Hindi and En­
glish versions) showing reasons for 
delay in laying the above papers. 
[Placed in Library, See No. LT- 
816/77].

285 Sea Erosion in SRAVANA i ,

12.03 hrs.

CALLING ATTENTION TO MATTER 
OP URGENT PUBLIC IMPORTANCE

H a v o c  C a u se d  b v  S ea  e r o s io n  in  
K e r a l a  and  K a r n a t a k a .

SHRI VAYALAft RAVI (Chirayin- 
k il) : I call the altiention of the Minis­
ter of Agriculture and Irrigation to the 
following maUer of urgent public im-

18M (SA K A ) Kerala & Karnataka 
(CA)

portance and I request that he may 
make a statement thereon:

“The reported unprecedented 
havoc caused to the entire sea coast 
of Kerala and some parts of Karna­
taka State due to severe sea erosio» 
causing untold miseries to the coasta. 
fishermen and the poor and loss tu 
the tune of several crores and ihe 
continuous threat of sea erosion 
every year which results in loss of 
large area of land in Kerala and 
some parts of Karnataka sta te .

THE MINISTER OF AGRICUL­
TURE AND IRRIGATION ^SHRI 
SURJJT SINGH BARNALA): (A)
KeraHa: Kerala has a coastline of
about 560 kms. The coastal strip is 
densely populated. The National H i^ -  
way and Inland Navigation system run 
parallel to the coasHine with only a 
narrow belt of land separating them 
from the sea.

Sea erosion occurs mostly during the- 
monsoon months starting from the end 
of May when the sea is usually rough. 
In many places, the sea advances by 
30-40 meters and recedes by 25-30 
meters leading to loss of land of about 
5-10 meters annually. This results in 
damage and loss of dwellings and agri­
cultural land. The inhabitants ( f th e  
coastal belt who are mainly fishermen 
are the most affected.

The Grovemment are aware of the 
seriousness of the eroMon problem on̂  
the Kerala coast, the loss and misery 
it causes to the inhabitants in the 
coastal belt, the threat it poses to the 
communications and also of the need 
for implementing works which will 
help in stabilising the shore land. The 
State Government of Kerala has been 
Implementing anti-sea erosion measures 
consisting of sea walls, groynes, etc. 
since 1955 and, out of the affected 
reach of 320 kms., protection has been 
provide^ to a length of about 175 kms.

The State Government have reported 
that during the monsoon season this 
year ('1177'). coastal erosion has been 
particularly severe In several .ea :hes


